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Home First Finance plans
[PO to tap rising demand

lenderwill offloadabouta 25%
stake after delaying the plans
in early 2020 due to the pan-
demic, CEO Manoj

Moody’s withdraws SBI’s
forex bonds’ ratings

rency bonds, Moody's said it
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ratlngs for its own _ b N {%\éq\ tary on the part of the agency  gage prov der backed byWa oan customers sbe.!tte. tha Resnlations, 2016 sng otver| [LMe. ke
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Irdai asks insurers to offer
three standard products for
fire, allied perils from April

PRESS TRUST OF INDIA

CORRIGENDUM TO THE DETAILED PUBLIC STATEMENT PUBLISHED ON NOVEMBER 10, 2020
FOR THE ATTENTION OF THE EQUITY SHAREHOLDERS OF

TEJASSVI AAHARAM LIMITED

Insurers will be Registered Office: New No. 31, 1st Floor, Lazarus Church Road, R.A Puram, Chennai, Tamil Nadu, 600028, India

New Delhi, January 6

THE INSURANCE REGULA-
TORY and Development
Authority of India (Irdai) has
asked general insurance
compaines to mandatorily
offer three standard prod-

permitted to file
innovative add-ons
(additional covers)
over and above the
basic cover

Tel: +91 44 48573911; Fax: NA; Email: talidchennai@gmail. com; Website: www.talchennai.in; Corporate Identification Number: L15543TN1994PLC028672

This Advertisement is being issued by, Saffron Capital Advisors Private Limited (Manager to the
Offer), on behalf of, Mr. John Amirtharaj Henry (“Acquirer 1") and Mr. G. Bakthavatsalu (“Acquirer
2") (Acquirer 1 and Acquirer 2 are hereinafter collectively referred to as “Acquirers™), pursuant to
Regulation 18(7) of the Securities and Exchange Board of India (Substantial Acquisition of Shares
and Takeovers) Requlations, 2011 and subsequent amendments thereto, (“Takeover Regulations”)

¢) Due to the Higher Offer price to be paid by the Acquirers, the earlier offer price has
become infructuous and accordingly, the offer price of Rs. 0.55/- is justified.
Working of the open offer price is given below:
1 Calculation of Offer Price when the Open Offer was triggered by the existing promoters in

March 2020.

ucts covering risk of fireand ~ holder-friendly features and Inrespect of the open offer i“l‘.]ﬂer"_} for acquisition of up to 23,80,000 (Twenty Three Lakhs Eighty Transaction Price (Rs.) 010
allied perils from April 1. are worded in simple lan- Thousand only) fully paid-up equity shares of face value of Rs. 10 each ("Equity Shares”), S b m%' T DID :
The regulator said the guagefortheconvenience of representing 34% of the Total Voting Share Capital of Tejassvi Aaharam Limited (“Target - Interest @ p.a (Rs.) (for delayed period) ]
Stafidézl‘d Fi)re alnd SPTFEII the gﬁner}iﬂpu'gici’; it Saild-h Company”) on a fully diluted basis, as of the tenth working day from the date of closure of the Offer Price (Rs.) 0.11

Perils (SFSP) Policy will be The Bharat Griha Raksha tendering period of the open offer (“Total Voting Share Capital”), from the eligible shareholders of . s .

gepaacecllby the t}lllree Staﬁ_ pOh.Cé'WIH Offercfoverjalgaﬁ“ the Target Company for cash at a price of Rs. 0.55/- per equity share. The Detailed Public Statement 2 Offer Price when the Open Offer is triggered by the Acquirers

Rakoha ucts ~BharatGriha  a wide range of perils, like (“DPS”) with respect to the aforementioned Offer was published on November 10, 2020 in all the Offer Price (Rs.) 0.55
aksha, Bharat Sookshma fire, natural catastrophes,

Udyam Suraksha and Bharat
Laghu Udyam Suraksha. It
shall be mandatorily offered
by all general insurers carry-
ingonthefireandallied per-

impact damage of any kind,
riot, strike, malicious dam-
ages, acts of terrorism, and
bursting and overflowing of
water tanks,among others.

editions of Financial Express (English National Daily), Jansatta (Hindi National Daily), Navshakti
(Marathi Daily - Stock Exchange situated) and Makkal Kural (Registered Office). This Corrigendum is
being issued pursuant to changes/amendments advised by SEBI vide its letter number
SEBI/HO/CFD/DCR1/0W/22796/1 dated December 24, 2020. Capitalized terms used in this
Corrigendum but not defined herein shall have the same meaning as assigned to them in the DPS,

d) References to the word "interest" have been deleted from the Offer price in the LOE Offer
Price remains unchanged, i.e. 0.55/- (Fifty Five Paise only)
3 The revised schedule of activities pertaining to the Offeris set forth below:

ils insurance business with Besides offering coverage This Corrigendum is being issued in all the newspapers in which the original DPS was published. Activity 0 a“gﬂ:“glm D H::i:?m
effectfromApril1,2021. . forhomebuilding,thepolicy | § yy4 shareholders of the Target Company are requested to kindly note the following information . e L
Bharat Griha Raksha is covers general home con- : Public Announcement (PA) Friday, November 06, Friday, MNovember 08,
meant for home building tentsautomatically(without related o the Offer: R 2020 2020
and home contents, while ~any need for declaration of | | A)Changes made o the Letler of Offer ("LOF") dated December 29, 2020 Publication of DPS in the newspapers Friday, November 13, |Friday, November 13
Bharat Sookshma Udyam details) for 20% of the sum Following disclosures have been added to the LOF:- 2020 { ' 2020 i '
Suraksha is for enterprises  insured forthe building sub- 1.Details of delayed/non compliances of the Promoter and Promoter Group of the Target o -
where the total value actl risk ieith to a maxinllum offﬂo Company in terms of SEBI (SAST) Regulations is given below: Filing of the draft letter of offer with SEBI hzﬂg?nzdr;gf} November yﬂnEn{;:Iay, November 23,
isuptoI5 crore,itsaidina lakh.One can also opt fora .
relegse. The third product, higher sum insurgd for 3| | Regulation | Financi | Due date Actual Delay Status of Remarks, Last date for a competitive bid Tuesday, December |Tuesday, Decembern
Bharat Laghu Udyam Surak-  general contents by declar- no al Year for compliance | ,if compliance if any* 08, 2020 08, 2020
sha, is meant for enterprises  ingdetails. compliance date any | with Takeover Last date for SEBI observations on draft | Tuesday, December |Thursday, December
:”?Iff‘; tﬁf trft;; V;‘I;‘e arf;“"k < rB{lalflat Snod"]l;}sl“f tULdY*Lm Regulations letter of offer (in the event SEBI has not | 15, 2020 24, 2020
10250 crore, Irdaisaid, | Udyam Suraksha policieswill 1 | 29(1) | 2019- | 26-03-2020 | 24-10-2020 | 211 | Compliedwith | Fiing sought  clarifications ~ or  additional
“The products have all be useful for financial pro- 20 delay under req information from the Manager to the Offer)
been designed with policy-  tection of MSMEs. 29{;} :-"E |dentified Date* Thursday, December |Tuesday, December
made 17, 2020 29, 2020
. . delay of Letter of Offer to be dispatched to Eligible | Thursday, December |Tuesday, January 5,
Bitcoin tOpS $ 3 5 )OOO fO]_' 2 29(2 201 26-03-2020 | 24-10-2020 | 211 lied with E?rdays Sren e et el <l ]
. . ) Dmg- 6:02-2020 | 24-10-2020 Eumdp 'F Wi dung Last date for revising the Offer price/ number | Thursday, December |Monday, January 11,
fresh record amid swings | e | | of shares 31, 2020 2021
Ttk Wil Last Date by which the committee of the | Wednesday, Friday, January 8, 2021
Bubbling over delay of independent directors of the Target | December 30, 2020
Bitcoin climbs above $35,000 to touch a fresh record as wild rally continues 211 dE'y'S Eﬂmpa":‘f shall QWE its recommendation
35,000 — 3 30(1) & 2012- | 09-04-2013 Mot Not Complied - Date of publication of Offer Opening Public | Thursday, December |[Monday, January 11,
30,000 — 30(2) 13 Complied Announcement 31, 2020 2021
25,000 4 30(1) & 2013- | 10-04-2014 Mot - Not Complied - Date of commencement of Tendering Period | Friday, January 01, |Tuesday, January 12,
20,000 sitcoin (6) 30(2) 14 Complied | (Offer Opening Date) 2021 2021
15000 | a | 30()& | 2014- | 13-04-2015 Not Not Complied ’ Date of Expiry of Tendering Period (Offer | Thursday, January 14, |Monday, January 25,
oo | 0@ | 15 Complied Closing Date) 2021 2021
' | 6 | 30(1)& | 201> | 12-D4-2016 g Promater and Last Date for completion of all requirements | Friday, January 29, |Tuesday, February 9,
>0 200-day moving average (4) 30(2) L GI':EF’:"’E;%VE including payment of consideration 2021 2021
Mar™ Jun Sep Dec| Mar Jun  Sep Dec”
2019 2020 Target * ldentified Date is only for the purpose of determining the Equity Shareholders of the Target
| Source: Bloomberg S 30(1) & 2016- | 12-04-2017 — | Company have Company as on such date to whom the Lefter of Offer would be sent by Email / Post. It is clarified that
30(2) 17 not been able all the shareholders holding Equity Shares of the Target Company (registered or unregistered)
BY DAVE LIEDTKA & while others cited fear of I pmf“'”ftﬂ (except the Acquirers and Promoter and Promoter group of the Target Company) are eligible to
ERIC LAM missing out,or FOMO, on the L participate in this Offer any time before the closure of this Offer.
January 6 record rally. 8 30(1) & 2017- | 10-04-2018 ' ﬁlﬁ?:‘g:friﬂe"‘i'e OTHER INFORMATION
“Clear bull market, and 30(2) 18 submissiors 1. References to various dates as mentioned in PA/DPS/DLOF should be read as per revised activity
BITCOIN JUMPED TO we’re not getting 30% to Hl:l EEhEde as men[iﬂﬁed ﬂbﬂ"ﬁ"ﬂ.
her all-time high 40% drops like in 20177 said r made by them
é\r;:;n:dgy 1;‘;6 e)lgre Ii’lfé Vija;A;(;I;i Lzealgofbus’i Szgs Elliiﬁeﬂﬂlﬂrr;g: under 2. The Open Offer shall continue and shall be completed as per the schedule set out above and
swings continued to buffet developmént with crypto 9 30(1) & 2018- | 09-04-2019 | aug;;gm,} — Regulation 30 updatedinthe LOF sentto ShE!rEh:}Ed EE.Df the Target Company.
the world’s largest cryp- exchangeLunoinSingapore. 30(2) 19 of SEBI .{EAET} d. Allthe mh.ertﬂrms‘and mndlttuns_re_mam um:h_anged . ey fa, = :
tocurrency. The famously “The market is more mature Regulations for 4. The Acquirers accept full responsibility for the information contained in this Corrigendum and also
volatiledigital coinadvanced ~ with bigger buyers. Keep in the financial forthe obligations of the Acquirers as laid down in Takeover Regulations.
asmuchas6%t0$35,842in  mind though that we’re in a years 2016 to 5 The PA, DPS, Corrigendum and Letter of Offer will also be available on SEBI's website
early trade in New York, sur-  parabolic phase and they do 107 30L& | 2013~ 1 15-04-2020 ) 2020. (www.sebi.gov.in) and on the website of Manager to the Offer,
passingthe previoushighset topout” 30(2) 20 However, the
on January 3. It had plunged While the latest price '
as r]nuch?s’ 17% on &ongay. swings may be reminifcent suhrﬁi{g:mns S A F F R 'O N *
Bitcoin quadrupledin 2020.  of pastboomand bust cycles, are available * s & s & erergising ideas CAMEO
A range of factors have bitcoin’sabilitytoreverseits i
been cited for Bitcomn's  slide so quickly this week o SAEFTION CAPHAL ALNISONS R éﬁﬂf LIMITED  CAMEO CORPORATE SERVICES LIMITED

ascent, showing how hard it
is to pinpoint the proximate
cause for the latest bout of
volatility. Some traders
pointed toaJPMorgan Chase
& Colong-term price forecast
of as much as $146,000,

[TFL Securities retains leadership
position among investment banks

IIFL SECURITIES HAS
retained its leadership posi-
tion as an investment bank
for equity capital raise
through the initial public
offering (IPO) route for pri-
vate sector corporates for the
last four fiscal yearsin terms
of total amount raised.
According to PRIME Data-
baseleague tables, ITFL Secu-

Financi“.ep’ .in

suggests institutional
investors are not abandon-
ing the space, said Matt
Long, head of distribution
and prime products with
crypto brokerage OSL in
Hong Kong. BLOOMBERG

rities has ranked number
one for the period starting
April 1,2017 to December
31, 2020. According to a
press statement, during
April 2017 to December
2020, there were 70 equity
IPOs by private sector firms
aggregating to a total equity
capital raising of ¥82,177
crore. FE BUREAU |

* SEBI may take appropriate action against the Promoter and Promoter Group of the Target
Company in terms of SEBI (SAST) Regulations and provisions of SEBI Act for any non
compliance / delay of SEBI (SAST) Regulations.

Further, Mr. Venugopala Rao, one of the Promoters of the Target Company, has vide letter dated
December 22, 2020 undertaken to prefer Adjudication Proceedings for the delays/non
compliances mentioned in points# 18-21 of the LOF with SEBI {SAST) Regulations.

2. Offer price related information for Shareholders
a) The Offer Price offered by the Acquirers is higher than the offer price which the promoters of
the Target Company ought to have given to the public shareholders at the time of trigger of the
open offer. The Offer price offered by the Acquirers for the current Open offer is justified and is
beneficial to the public shareholders of the Target Company, since it is providing monetary
benefits for the public shareholders who have been trapped because of no liquidity in the trading
and also the fact that the fair market value of shares of the Target Company is negative. It will act
as an exit option for all those public shareholders who do not wish to continue with the new
incoming management.
b) In case the earlier open offer was to be given to public shareholders along with accrued
interest, the monetary benefits to the public shareholders would have been significantly lower
compared to the monetary benefits offered by the present Acquirers.
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ISSUED BY MANAGER TO THE OFFER ON BEHALF OF THE ACQUIRERS
ACQUIRERS

John Amirtharaj Henry (“Acquirer 1")
Sd/-

G. Bakthavatsalu ("Acquirer 2”)
Sd/-

Plot No. 38, Agni Fairy Land, ICL Home Town
extension, Thundalam, Chennai - 600 077

Email id: prjohnhenry1965@gmail.com

MNo.26, R.K.Mutt Road, Mylapore,
Chennai - 600 004
Email id: sai_associattes@yahoo.com

Place: Chennai
Date ; January 06, 2021

.. . CHENNAI/KOCHI





